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Centrd Administrative Tribunal
Principal Bench

• • •

0. A. No. 916/96

Neu, Dalhi, this the 30th day of Sept., 1996

Hon'ble 1%. A.'J. Haridasan, ^
Hon'ble Tt, K, Ramaraoorthy,

S hr i Nave en Chander s/o
Shri Harbans Lai r/o ...Applicant,
UPi.177B, Pitampura, Delhi-34.

(By applicant in person)
»\jer s u S-.

t  1. Council of SW^htif 4 Industtisl Besearch,
*  ' anus ANDH AN BHAynNt

Rafi Marg,NauJ Delhi / anmn \
through 3oint Secretary (Admn.

Sblicationsi Information Directorate,
Dr. K.S , Kr ishnan Warg, .Respondents
Neu) Delhi- 110 012,*

(By None )

OR 0 E R ( Oral )

By Hon'ble Mr. A. U.Haridasan, Uice-Chairman -

The applicant who is present in parson states
that the-reliefs sought for in this application haye
already been granted to him by the respondents and,
therefore, the application Isno more pressed;-

Tha a.A. is closed as uithdrayn; No costs.!
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(K.Ramamoorthy J Chairman
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